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Parties are represented by their respective counsel. The reply of respondent
no.3 (Syndicate Bank) in the present matter 1s received. Petitioner are granted
liberty to file to counter affidavit/rejoinder, if any, to the same.

The matter be listed on 15" December, 2017,

Dated:23.11.2017 H.FP. Chaturvedi, Vici.. -
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